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309 of the Rules of Procedure and
Conduct of Business in Lok Sabha,
one Member from among ‘them-
selves to serve as a Member of the
Committee on Public Accounts for
the unexpired portion of the term
ending on 30th  April, 1960, wvice
Dr. P. Subarayan ceased to be a
Member of the Committee on his
appointment as a Minister.”

Mr. Speaker: The question is:

“That the Members of this House
do proceed to elect in the manner
required by sub-rule (3) of Rule
254, read with sub-rule (1) of Rule
309 of the Rules of Procedure and
Conduct of Business in Lok Sabha,
one Member from among them-
selves to serve as a Member of the
Committee oh Public Accounts for
the unexpired portion of the term
ending 'on 30th April, 1960, wice

Dr. P. Subarayan ceased to be a

Member of the Committee on his
appointment as a Minister.”

The motion was adopted,

13-06 hrs.
MINES (AMENDMENT) BILL*

The Minister of.Labour and Em-
ployment and Planning (Shri Nanda):
Sir, I beg to move for leave to intro-

duce a Bill to amend the Mines Act,
1952.

Mr. Speaker: The question is:

“That Leave be granted to intro-

duce a Bill further to amend the
Mines Act, 19527,

The motion was adopted,

Shri Nanda: Sir, 1 beg to introduce
the Bill.
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13.07 hrs. . "

MOTION RE. REPORT OF COM-
MITTEE OF PARLIAMENT ON
OFFICIAL LANGUAGE—contq,

Mr. Speaker: The House wij] now
take up further consideration of the
following motion moved by  Shri
Govind Ballabh Pant on  the nd
September, 1959, namely:

“That this House takes note
the Report of the Committee
Parliament on Official Language 1aiq
on the Table of the House on the
22nd April, 1959.”

of |

The hon. Prime Minister,

Shri Braj Raj Singh (Firozabad):
May we take it that the debate will
be continued till Monday?

Mr. Speaker: I think we shall finish
it today. All that was asked for was
some extension of time. We shall sit
till 6 O’clock as we have been doing
for the past few days. The non-offi-
cial business will start at 3-30 P.M.
That will leave us 23 hours. Thus, from
now, we will have 2 hours. ... (In-
terruptions.) We can g0 on talking
endlessly about this. There must be
conclusion of this debate. I have call-
ed upon the hon. Prime Minister.,

M oW wwd (faegie)
A ARIeT, § faga w70 1A §
fFaea Fagay AT qae) 7 Ay
TEIT F AvE K& F9 g wrer &
AT 5T § 1 F gure WAy § o e
TIAT ATEAT § o oy & 7 vt Y A7
W fergrar it & sy &

. U wgtey : faegear ag ST
g | '

W STt mEedy ey awE @
ST & )

AR [ERT : 777 1€ AT A
GELE

*Published in the Gazette of India Extraordinary Part l—Section 2, dated 4-9-59.
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s Wl wwr Sfeward Wt
(o wamgeenr™ Rge) : wsrE W,
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Shri Viswanatha Beddy (Rajam-
pet): Sir, if the hon. Prime Minister
speaks in Hindi, we shall not be able
to understand.

ot sorw Wftc wwy (TETE)
&Y AreTeY F ey
12,09 hrs.
[MRr, DepuTY-SPEAKER in the Chairl

Shri Jawaharla] Nehru: Mr. De-
puty-Speaker, 8ir, after the minor
excitements that we experienced a
little while ago, it is a little difficult
to come back to the calm atmosphere
of a debate on language. Although
perhaps this debate on language has
not been quite as calm as it might
have been and there has been some
excitement and some passion introdu-
ced into it, yet, even while this debate
has been going on and important
questions were considered—because
the question of language is very im-
portant—I have had a vague feeling
that the debate was slightly out of
date or will soon be out of date. Why
do I say so? Because this whole de-
bate, this whole approach is governed
by a static conception of India, as if
India was not changing and India is
not what it is. We carry on in the
old way. What is happening in India?
Apart from the rest of the world, a
new world is growing up. It is
coming in upon us with giant strides,
even though many of us may not
Quite realise it. In two ways it is
coming in upon us, and both ways are
such that they will affect the question
of-language more than, if I may sey
50 with respect, sny decision of this
House; or, rather, the decisions of this
House will be governed by these
forces,
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What are those forces? One is the
obvious fact of the growth of, call
it democracy, education, vast numbers
of people coming into the fleld of
political decision. Whether it is by
means of elections or otherwise, all
these people come in and a vast num-
ber of them, a great majority of them
have no background of a foreign
language in them. That is a fact of
life. It is not & question of choice.
It is so. And the more they come
in, the more they will change the
scene—for good or bad is a different
matter, opinions may differ. We who
sit here, many of us, belong to a
generation which was brought up diffe-
rently, that is, brought up through
the medium of English, through
English as a medium of education.
Obviously, that is not being repeated
even now in India, and will stil] less
be repeated in the future, so that the
whole context of this argument is
changing.

The second point, which I think .is
important to bear in mind, is that the
new world that is growing up in
India is going to be a scientific, tech-
nological and industrial world. We
talk about Five Year Plans and all
that. We talk in terms of some pro-
ject here, some there. But if you
look at the whole picture, it is a pic-
ture of an entirely and absolutely
new world growing up in India. It
is the industrialisation of India, it is
the industrial revolution coming to
India in the middle of the twentieth
century, rather belated no doubt, and
trying to catch up with the develop.
ments of the twentieth century.

Now, may I ask, what has all that
got to do with language? I say it
has everything to do with language.
We seem to think of language as
something either writing in govern-
ment files, may be for the primary or
secondary schools, or may be for a
mushaira or kavi sammelan. It is all
that, of course, I do not deny it; but
it is something vast and something
basic which moulds the people, and
it has moulded all the activities and
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occupation of the people. If thig in-
dustrial revolution comes here, as it
is coming and it is bound to come, it
changes the texture of our thinking
and it introduces words without num-
ber which you have to use in these
new occupations, and all the efforts of
Dr. Raghu Vira and Seth Govind Das
cannot meet that situation, whatever
it may be. They may produce volumes
after volumes of artificial words, so-
called translations. Nobody will accept
them, you can take it from me,
because that language of science and
technology will not come out of your
class-room or translator’'s room. It
will arise from the people who are
working there.

These are two major developments
that, I say, will affect language,
because they affect our entire life, and
the decisions that you may make will
really be governed far more by these
vast developments than by some tech-
nical resolution that you may or may
not pass. I just wish to say that this
is the background with which I
should like to approach this question,
with which ]2 should like the House to
approach this question, because, if 1
may say so with the utmost respects
to this House, we Members of this
House are able men, experienced men,
but by and Iarge we do not repre-
sent the scientific, technological, in-
dustrial world; “industrial” not in
the sense of ownership of industry,
but of the engineering side of it.

This is the world we are entering

" into, and this revolution is coming
on. That revolution, as it has affected
other countries, powerfully affects
language, thousands and thousands of
new words coming every year from
technology, science etc, and those
people who suggest to set up some
translation bureaus for it. I respect.
fully say, have no conception of the
meaning of those words, Transia-
tions of some scientific words and
symbols which have grown out of
certain contexts and conditions can-
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not be done so easily as if it is
artificial thing coming out from some
slot machine; it is important to re-
member that.

Now, having said that and unbur-
dened myself to that extent, I should
like to say that this Committee of
which my friend and colleague the
Home Minister was the Chairman has
done I think quite a regparkable
piece of work. I do not pretend to
agree with every line that they, have
written and I do not want anybody
here to agree with every line that
they have written. It was, after all,
a very difficult problem, people think-*
ing quite differently being brought
together in a large committee and
miraculously agreeing, except for one
or two or three or two and a half,
whatever it may be. It really is re-
markable that this measure of agree-
ment was brought about. Of course,
when you seek such a measure of
agreement you give up something
here, something there, which I may
like, which many of the hon. Mem-
bers may like. I agree. But, broad.
ly speaking, it was rather a remark.
able feat and a feat which I doubt
if anyone else except my colleague
the Home Minister could have brought
about. As I say, I do not like some
emphasis here or some lack of em-
phasis there, but broadly speaking, in
the way it has come out, I think it is
a worthy report.

Now, some days ago or some weeks
ago I had occasion to speak in this
House on Shri Anthony's resolution
on the English language, and it was
my good fortune to say something
which pleased Shri Anthony as well
as some others. I am grateful to him
for that. Whatever I said then-of
course, I hold by it completely—I was
not laying down any statute or law,
1 was empheasising an approach, a
mental approach. I way not consi-
'dering what words to use in a Bill
or something like that, but a mental
approach to this problem.
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Let us conmder the facts Apart
from our wishes, one of the basic
facts today 1# that the medium of ins-
triction has become the language of
the region, the great language of
India, whether 1t 13 Taml, Telugu,
Marathi, Gujerat;, Hindi, whatever
you may like That is the basic fact,
and the basic change that has come
over India is coming over India which
will produce a generation utterly un-
like the generation to which I belong
to is this, that education will be
through an Indian medium and not
English Apart from some people who
may consider Enghish as their mother
tongue, which 1s a different matter,
that 1s the basic change

I do not understand the importance,
the relevance or the significance of
this argument about Hindi—English
etc I am coming to that But once
you grasp this basic fact that the
great regional language of India are
now progressively the media of ins
truction, then you will appreciate the
revolutionary change that i1s coming
over India—for good or bad 1s an-
other matter It 15 an 1nevitable
change which has to come, and I think
1t 1s a right change, although I realise
that there are certain rsks and
dangers 1n it—I mean to say risks and
danger of a certain measure of sepa-
ratism I reahse that But you coulo
not put an end to those risks by
:fmormg a problem, you have to face

So the first thing 1s this major fact
and it is that major fact that pro-
duces a certain result on the position
of English in India I want you to
realise thet it is not a question of
Hindi-Enghsh, 1t is a question of the
14 languages—or more than 14, if you
like, even though they are not in the
Constitution—principaily, for educa-
tion being carried on through that
media That creates a situation
which is broadly different from thc
time when many of us who went
through schools or colleges got our
odutstion through the medium of
Bojihh. Thet is the basic truth
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Therefore, English inevitably becomes
in India a secondary language It 1s
no longer the primary language It
does not matter what you may say
about it, 1t becomes that The House
knows very well the importance I
attach to Enghsh, and I shall come to
that presently The bamc fact is
that English becomes a secondary lan-
guage 1n India It is not the medium
of mstruction It is a language to
learn as a secondary language, maybe
some learn 1t as a compuisory secon-
dary language, but 1t 1s a language
which 1s a secondary language and 1t
can never quite occupy that place in
our mund because it has lost that
place in our educational system except
for a few That is the first, basic
fact to be remembered

The second 1s, obviously we require
some kind of common language hnk
and the Constitution has said that
Hind1 should be that common official
language link Remember it 1s for
official correspondence or whatever 1t
1s—official work—between the States
Having found, apart from any decision
in the Constitution, that the position
of English 1s bound to go down in
that way, 1t will come up in another
way as I would point out The argu-
ment that may be advanced for English
to be this kind of official language
for India really becomes very weak
if you realise the first fact. Today,
as somebody has said, there are plenty
of arguments in favour of Englsh
In fact, the fact 1s we do much of our
work 1n Epghish as everyone knows,
and by a decree you cannot change
1t, because we have grown up mto
that Tomorrow it may not be the
case and the day after tomorrow 1t
will still less be the case These are
the facts You cannot ignore them,
whatever your likes or my likes may
be

Therefore, you have a variety of
reasons into which I need not go, But
you have to have that common bind-
ing link for the langukge of India
You may again criticise Hindl; it s
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not good enough, it has not deve-
loped enough It 15 there I will
for a moment accept all your cri-
ticisms  Still, the fact remains, and
it can reasonably be argued that no
other Indian language, other than
Hindi, would be more suitable Mind
you, I do not say that Hindi 1s m
the slightest degree better than any
other Indian language In fact, I firm-
ly believe that some of the Indian
languages are richer in content and
have a better literature than Hind:
But that does not take away from
the fact that all the languages have
to develop and to influence each
other

Now, the real basic opposition, I
take 1t, comes from a fear that Hinds,
if 1t comes mn, will mesan a disparity
for the non-Hindi knowing areas I
say undoubtedly 1t will be a dis-
parity Let us face that Let us not
try to get over it and say anybody
can learn it in a fortnight or m a
month or a year It will be a dis-
panty for a considerable time 1 say
a rule must be laxd down by which
we do absolutely nothing which
creates a disparity for non-Hindi-
speaking areas, 1n regard to matters
like services and other things Let
that be quite clear I am quite clear
about that

Shri Mahanty (Dhenkanal) Wil
you accept the quota system as was
recommended by the Commussion®

Shri Jawaharial Nebru: I am sorry
I do not know what the quota system
is, and I cannot accept anything 1
do not know or understand Take
services I am perfectly clear 1n my
mind that for any foreseeable time
there should be no compulsory bar—
compulsory knowledge of Hindi—to
the recruitment of people in the ser-
vices None at all If a man does not
know one word of Hind, still, he
ought to be ahle to come n at that
stage. But I would certainly have
him learn Hindl Of course, 1 want
him to learn it at an earher stage

SEPTEMBER 4, 1089

too Very probably he will I am
merely saying that this feeling of dis~
panty should vanish Shrmi  Frank
Anthony said, “Oh, the Prime Minis-
ter said that there will be no imposi.
tion of language Therefore there
should be no compulsory test in Rindi
after coming n"” 1 do not see how
that follows It 1s not a question of a
compulsory test in Hindi We may
very well have compulsory test in
English Do yoll object to that? I
think every person who comes into
the All.India Services ought to pass
a compulsory test in English Will
Shr1 Frank Anthony object to that?
Probably not I want that wider
knowledge

Suppose, an all-India officer 18 gomng
to Madras I would 1nsist on his
having a compulsory test in Tamul
These are the normal things that are
done for convenience of admmnistra-
tion and everything The man for
the all.India service ought to know
the language of the place he works
in He normally tries to learn 1t
Whether he knows 1t well or not I do
not know We send people abroad To
whatever country we send them,
people in the Foreign Service are re.
quired, as a compulsory thing, to
learn certain foreign lenguages Each
person has to choose one or two or
sometimes three foreign languages
So, you must not look upon 3t as an
imposition When I said that there
should be no imposition of Hindi,
what I meant was this Whether 1t 1s
Madras, Andhra, Kerala or whatever
part it may be, I do not wish to
Impose & language on that State in
the sense 1n which the State will take
1t I know if they have a sense of
pressure or imposition they react
agamnst it I do not want that If
the State of Madras says, “We do
not want compulsory Hind{", let them
not have compulsory Hindy in their
schools  As a matter of fact, there are
more people learning the lsnguage
voluntarily than perhaps in any other
place m any other way. o, 1 want
to remove this sense of comigmidinn.
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I want to remove this idea that they
will suffer in service or in the work
or whatever it is. I want to remove
that sense. I want all these things to
develop voluntarily and in a spirit of
co-operation and,it is for us to adjust
ourselves from time to time to these
developments,

In this matter, as I said on the last
occasion, we have to be flexible in our
approach; no rigidity. I do not like
dates and all that. We start move-
ments and processes working which
lead in certain directions and which
we gradually adjust ourselves to.

I come to English. I had said that
English should be an associate or addi-
tional language. What exactly did I
mean by it? Well, I meant exactly
what that means. That is to say,
English cannot be, in India, anything
but a secondary language in future.
In the nature of things mass educa-
tion will be in our own languages.
English may be taught as a compul-
sory language—I hope it will be—to a
large number of people; it cannot be
to everybody but to a large anumber.
It remains as a secondary language.
But I say that Hindi, whenever it is
feasible, comes into use progressively
more and more for the inter-State
official work. But English should
have a place there; not a limited place.
That is to say, English can be used
by any State in writing to the Gov-
ernment or writing to each other.
Remember that this internal State
work will be done presumably in the
State language. English comes in only
on the question of dealings on the all-
India scale between States. To that,
it should be open to anybody and to
any State to do that in English. There
is no limitation on that. We en-
courage them to do it in Hindi; if
they can they can do. But there is no
limitation. I say there is no limita-
tion of time evan to that, except when
Deaple generally agree,~and I had
ni_d that those very peaple in the

ing areas who might
he & should agree. I am per-
agreeable,
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I would submit to this House and
more especially to our colleagues from
the Hindi-speaking aréas that if there
is one thing—there are many forces
at work in favour of the spread of
Hindi and they are spreading Hindi
and it is becoming richer—that is
going to come in their way, it is
sometimes their over-enthusiasm and
the way they approach this subject
which irritates and rightly irritates
others. It jirritates me. I do not
know about the non-Hindi-speaking
areas.

Then there is another thing. The
type of Hindi they produce is really
a most extraordinary one. I am not
worried about it; it is only irritating.
Because I said that Hindi or any other
language that will come up in India
will come up from the masses; not
from literary coteries.

Yesterday Acharya Kripalani was
talking about Madrasi English, Ben-
gali English, Bombay English and
all that, which is completely right.
But we have, today very much so,
a Bengali Hindi, Madrasi Hindi and
Bombay Hindi developing. To my
ears, it is rather painful to hear. But
I put up with it; there it is. But
just like there is Bengali Hindi, there
is Seth Govind Das Hindi and Dr.
Raghu Vira Hindi. What Hindi are
we going to have really? This busi-
ness of some kind of slot machine
turning out Hindi words and Hindl
phrases, that kind of approach is an
artificial, unreal, absurd, fantastic and
laughable approach. You cannot do
it. If you try to do it, you will put
your mind in some kind of steel-
frame which cannot understand
anything or progress at all. It can
only recite perhaps some slogans by
rote. That is all. It can understand
nothing else.

Coming to another aspect of
English, the aspect that English has
to be an associate additional second-
ary language which can be used by
anyone who wants to use it in thxt
central sphere, I mean, even though
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Hinai is the official language, English
is used too, and I expect that pro-
gressively the use of it will become
less and less. It does not make any
great differences whether it takes a
certain period ar double that period,
& little more or a little less; I do not
mind,

Take ancther aspect of English to
which I attsch great importance and
that is the technical and scientific
terminology. There is no very great
difference, although there is some
difference, between the terms in
English, French, German, etc.
Broadly speaking, the scientific terms
approximate, though their endings
may be different. That is, there is
something which might be called
international scientific and technologi-
cal terms. 1 am strongly in favour
of not Hindi only, but every language
of India trying to have identical
scientific and technical terms. 1 do
not say that every word should be
absolutely the same and I do not want
well-known words to be rejected
Well-known words, whether in Hindi
or Tamil, of course, will be used. But
it is not a question of well-known
words; it is a question of this vast
ocean of language that is streaming in,
the technical language, which cannot
be reppoduced. If you could translate
it adequately, even if you did it, even
then you do the wrong, because you
wauld be separated from the rest of
the world in regard to those words.

It is necessary for us in the modern
world to find as many common points
of knowledge as possible, We cannot
chenge and we need not change the
literary part of our language. That
has developed and will develop. But
%0 far as this unknown region, which
is getting more and more known is
concerned— the scientific, industrial
and technological region—we should
develop to the best of our ability a
common Ianguage in India, which is
alee common for intermational pur-
poses.
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Shrli Ham Basua (Gauhati): For
the European language Greek is the
con¥non pool, What is the common
poal here?

An Hon. Member: Sanskrit.

Shri Jawaharlal Nehru: No, no. I
do pot say Sanskrit or any other. It
is true that words like Oxygen origh-
nally came from Greek or Latin as
a rule. I say you have to adopt
them bodily, not every word, but
common words you use. Any ordi-
nary man does not ask your opinion
as to what he should call a bicycle.
He calls it a bicycle and be done
with it. But there are those gentle.
men living in Lucknow who nsist on

cllng it T¥% I F9% isavery
good translation.

Shri Frank Anthony (Nominated—
Anglo-Indians): Longer than that.

Sari Jawaharial Nehru: You could
translate many things like that. but
every villager knows what a bicycle
is. You go about translating it and
say, “No; bicycle comes from some
foreign language”. That approach is
not good enough.

This is a very important matter—
your ahsorbing this vast number of
technical words in the form, as far
as possible, that they are used inter-
nationally. It does not matter if they
come from Greek or Latin. It does
not matter if they come from English.
But the point is, it is a body of lang-
uage which you are not using for
show. You want that knowledge; you
want to advance industrially, techni.
cally, technologically and scientifically.
You want to advance fast and every
obstruction in the way will delay
your advance or progress in that
divection, which is essential for us to
méke good.

1 need not say again about numerals.
It is absolutely essential that we
should use the international numerals.
We might use any flowery way of
writing we Iike, but in business, in
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science and technology, generally the
international form of numerais should
be universal in India in all the lang-
uages and should be the common
factor for foreign languages too. Not
that I object to any other form being
used, but ome should encourage in
every serious work—l do not mind
novels having anything—in every
statistical work, the use of inter-
national numerals which immediately
puts us on a line with others. You
can take a book in almost any lang-
uage—~ Russian, German or Japanese.
You do not know the language, but
it is a statistical book and you can
easily understand it, because all the
figures are in that form which you
know. You understand the numerals.
The headings you can change and
you can marginally note it, so that
you can use the world’s statistical
wdles. In Japan, they have adopted
this; almost everywhere in the world
they have adopted this. Immediately
the door opens out to the world's
numerals, to the world's statistics and
everything; if you keep your statistics
in that way, the world looks at your
statistics. If you insist on keeping it
in a particular way confined to you,
you are cut off from the rest of the
world. So, these things are obvious.

Language, of course, is a very
vital thing. But behind it is some-
thing much deeper. It is the reaction
—action and reaction and counter-
action—of two powerful pulls. One
is the pull of the past, which is im-
portant and which we have to main-
tain. The other is the pull of the
future, The pull of the future means
the pull of what might be called the
modern world, of science, etc. I do
not think that it would be right at
all for us to ignore the pull of the
past. It is vital to us; we have grown
up in it. For all that India is after
8,000 years, we cannot cut it off.
Among other things, that is where
language comes in,

I Rave on a previous day expresged
my great admiration of Sanskrit.
There are meny things, of course, but
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1 do think that there is one thing
which can embody the greatness of
Indian thought and culture in the
past; it is Sanskrit, which has been
built up. We do not talk Sanskrit
now no doubt, but the Indian lang-
uages of today have either directly
descended from Sanskrit, or the
Southern languages have been closely
alled with it. The background of
thought, of culture, whether it s
Tamil, Telugu, Malayalam and what
not, is closely allied to the back-
ground of thought and culture of tne
northern languages because of Sans-
krit and its effect on the whole of
India. I do not say all of it is good;
we have to change it; we have to dis-
card something, but there are the
roots on which India has grown up.
I think if we cut away those Toots,
it will be very very bad for us; we
become superficial human beings.
Therefore, with all my admiration of
foreign languages or English,—I want
Enghsh to continue for a variety of
reasons, as ]I have said—I can never
ask our people to transplant their
roots to English roots. It cannot be
done and it would not be done under
our democratic adult suffrage. It
does not matter what you argue about
it, but this would not be done.
Therefore, it is important. Language
comes in as an important and as a
continuing link for ages past, and that
link has transferred from Sanskrit to
our modern Indian languages. That
is one thing, the great events of the
past and the heritages that we have.
The other is the future to which we
look forward, a future which may be
called, to a large extent, influenced
by modernism and the like, the
modernism of the future, the spirit of
the age, call it the Yuge Dharma,
which is science, which is technology
and the like. And I say so with all
respect that all the languages of India
put together cannot produce it in the
Zforeseeable future, unless you have
recourse to something else, to some
other languages—of course, our lang-
uage will be growing rapidly and our
languages, 1 hope, will be developed
with heavy books and thinking in
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science—~because we have to spend
millions and millions. Because, the
moment you go to higher regions, it
cannot be re-produced by artificial
translations and text-books. It is
something entirely different.

Therefore, the real conflict in the
mind of India today is—language is
only a part of it—how to bring out
a synthesis from this past, from this
heritage of the past to what we want
in the present. That is the conflict
and it is a basic conflict. I do not
know what the ultimate result of this
will be.

1 referred on the last occassion I
spoke here to a lecture delivered by
a very well known author and scien-
tist about the two cultures. He was
talking about England and the two
cultures were literary culture and the
-tulture of modern science, He said
there was conflict even in England. 1
imagine, if that is so in England, what
about this country where we are just
\barely entering the age of science.
We glibly talk in terms of science.
We are out of that age. Our minds
are out of it. If I use industrial
words, a rich man may buy up a
textile mill and may make money
out of it—rich people go on becoming
richer and richer—but he undersands
nothing about industry. He can buy
an expert and make money out of 1t,
but he is not an industrialist; he
knows nothing about science.

So, that is the basic conflict in the
soul of India and many other coun-
tries too—this past that we value and
that must be valued and the future
that we ought to have if we want to
survive. Because, we cannot survive
with all the past that we have got,
unless we add to it the future, the
future of science, of technology and
all that. How far we can bring
about that synthesis, the future will
show. I hope it will, because there
is no other way.
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Now, in our aprpoach to language,
broadly speaking, we should be
flexible, because the moment rigidity
comes in, difficulties come jin, opposi-
tion comes in. And if we adopt this
approach which is given, I think we
shall succeed both on the issue of
language and on that basic issue, the
synthesis between old and the new.

Sardar Hukam Singh (Bhatinda):
Mr. Speaker, I, am grateful to your for
giving me this opportunity to express
my views on language. Originally 1
had no intention, and I have been a
silent member of this House since 1
was elected to this office. But yester-
day there were certain observations
made by my friend, Shri Prakash Vir
Shastri, which provoked me that 1
should certainly reply to certain as-
pects that he touched upon. Because,
I had been associated with certaln
things to which he made reference,
therefore, I think it is my duty to
make certain things clear.

So far as the report of this Com-
mittee is concerned, by and large, 1
agree with it. Whatever may have
been my views in the Constituent
Assembly and whatever I might have
said there, which was quoted also,
since it was adopted by the Consti-
tuent Assembly certainly I have been
an ardent supporter of Hindi and
never have I opposed it. That ques-
tion is settled and we agree that is
the Rashtra Bhasha. The only ques-
tion that has been argued here is
how soon it should come and with
what pace it should come. The diffe-
rent tones that were expressed here
shows that there were differences
about this. So far as English and
Hindi are concerned, the hon. Prime
Minister has referred to them and I

. Would not go into thoke faets just at

present. Because, within the time
that I have at my disposal I want to
take up the case of my own Siste,
as that is a subject that is really in

the forefront now.
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Shri Prakash Vir Shastr:1 sad that
he felt pamned that even the condi-
tions that prevailed during the time
of Maharaja Rannt Singh and the
Bnitish rule were not being permtted
in Punjab So far as Hindi was con-
cerned, referrmg to perhaps what
Shri Ajit Singh Sarhad: said, he
said

“GTe ATATAT R & ¥ i
Y 4 W ¥ AEI IR AT qaET
& BOT X WY q1T ¥ IEY A W@
IO FE I T 7 §¥ 95T F afew
amge WY wfafwa g€ ("
AW 99 T I | Fg0
"3t feafa WSt & g=T & WA
wsa feg & @wg o,
W feafy qitolr areama
§dv g feafr o7 Wl
wfgd 1"

I could not appreciate what he
meant If he meant tnat 1n the
period, Maharaja Ran)it Singh’s rule,
Punjab:1 was not there I have only
to say that even Hindi was not there
As the Prime Minister observed only
a httle while ago, 1t 1s not an easv
job to change a language, when 1t
has been the language of adminmstra-
tion for a long time There was
Persian at that time Maharaja
Ranjt Smgh had no time enough, his
rule was not long enough, to change
it It hé had ruled long, he might
have changed it We also have been
trying We decided 1t in 1850 and

said that we would change 1t by
1985 Let us see It 1s not easy job

oft e frewreRt s wEEw,
? xdr aWAT ¥ w4 e & frA
& wrga § v 3w evse W
# ag ar fs v orfre fag ot
TR & OTET O F A Ay 7 fewfir
off wufy fmft arer & et g &
R ww a7 wfradar afr o, oy
feefr v qww & @y i, dar
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e woft o iy o & wgr, WY e
fedt & S wdefht st 7 a7 1 7%
Iy eqer Wi v

Sardar Hukam Singh: He has dorte
well to invite my attention to that
because I anticipated that, He
thought that now Hmd: has not that
opportunity which 1t had previously;
every language could flourish, every
citizen had the option to take any
language that he liked, but that 1s
being demed in Punjab to Hindi. I
think I am interpreting him rightly.
Then I will move on

I wanted to say that so far as the
official language was concerned, dur-
ing Maharaja Ran)# Singh's time it
was Persian Durmg the Bntsh
period 1t was Urdu or English

He has, of course, a little later
said—

“q@ WTRAd X guT aq AT fx
imrrfeEs A mandw a1
e oa & fFRfr ST aRe T w @
a¥ fed & qomr Qe v ok 1
TIRAETD ¥ A a2 gwr
f& ax ¥ wwex arafeg & wer
RIS IETaY a4 § [0 e ¥ g
Ot 7ot 7€ o1 IR v F T e
s a1

It 1s a strange contrast That shows
the attitude and the approcach Shn
Sampath also had referred to my
speech n the Constituent Assembly
and this could be associated with me
also I had said m the Constituent
Assembly that really I was a great
supporter of Hmd: but this fanaticiam
of Hmd: zealots has dirven me back
This was read out by Shr Sampath
8o this could be associated with me
as well But now the strange con-
trast that my hon friend makes is
really very curious He says that
hon Members have said that be-
cause they showed overzealousness we
Jost that Liking or we began to hate
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TSardar Hukam Singh)
Hind: Even if that much 18 true then
he takes the other side that he is not
prepared to say that because

* “gvee arafeg @ Fg wrde )
warar &9 fod aqesy ¥ qow groag
Now, is that a proper contrast to

be made here? He can say that
it .

Shri Tyagl (Dehra Dun) May I
take the liberty of saying a word? I
just want to inform my hon friend
that the Gurus were not Sikhs at all
They were our Gurus. You have
usurped them

Sardar Hukam Singh: I am sorry
it I have usurped them 'This is not
my intention.

Mr Speaker: He wants to say
something again by way of a personal
explanation

it e fe el s AEET,

§ q€ AWT § WA WY ae ¥
fakaa T wrgan g 5 ¥ o wfr-
Y 97 qF WA A qI AN Y
93 aY fawgw ey & s 1 4"
ey oY s F ag wgr av fr P e
¥ qrary ageq ot wfa fag ag@r
 7g w7 s fey oo 9 o qR
fedr & arg wedgar Y Wk SaEw
I W INY T &Y T, I WFW
¥ & T WA FT 94N G HC qwav iF
e qeTdy aEaT IAr IwF FTOr
a8 Ter ¥ qor @Yok 1 3 g feaf
&1 A% Ao Wy F eftw< fear § v
ITHT W PHI &, ¥ gIR §, T fod
R I o A v Eey | wfragg
6} wgr o e fdr dawr et oot
stufr vy § ) e st A ¢,
¥aw frdt ot frsle o wmer Y 30

Mr. Spenker: No more explanations
now.
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Sardar Hukam Singh: I have read
out those portions that he himself
uttered and again he has repeated
them I am not misquoting him This
is on record. 1 do not say that he
said that in those words or that he
had developed that ghana He said
that he would not say that because
Master Tara Singh had started this
movement he will develop the
ghrane against the Gurus. There
ought to be a proper comparison
between the two He could develop
a ghrana agamnst Punjab), against the
Sikhs or against anybody but there
was no cause to bring in the Gurus
here This is my point and not the
one that he is referring to

Now, I come to

Shri Braj Raj Singh What about
Shr1 Tyagi's remarks?

Sardar Hukam Singh:
ceded his poimnt

I have con-

Shri Tyagl. Do you mean to say
that they were Sikhs? The Gurus
were all Hindus Does he mean to
say

Mr Speaker- The discussion 18 on
language and not on religion

Sardar Hukam Singh. The com-
plamnt that he has just now made is
that there ought to be no imposition
of Punjalu Now I come to this
point Everybody knows that Punjab,
as at present constituted, is a bilingual
State It 13 because it contains two
distinct regions One is the Hindi
region comprising of Hariana and
the other 13 the Punjabi region They
have been granted and recognised.
The Government has demarcated
them It 1s agreed that the Hindi
region has Hind: as the mother tongue.
Nobody denies that The Sikhs also
concede that We are agreed that
the Hindi region people have got
Hindi as their mother tongue But
then we say that the Punjabi region
has got Punjab: as its mother tongue.
That is denied by Shri Prakash Vir
Shastri
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An Hom, Member: This should not
be done.

Sardar Huksm Singh: I am commg
to that just now It 18 denied that the
Punjab: region has got Punjabi as the
mother tongue The case of the Arya
Samaj was, 1 ghould say, beautifully
stated by Shm Ghanshyam Singh
Gupta He sent me a copy of hus book

An Hon, Member: He has sent that
to us also -

Sardar Hukam Singh: “He termed
Hindi as the Arya Bhasha To an
Arya Samanst, Hindi 1s not only a
National language, but also a lang-
uage of his culture and religion, next
only to Sanskrit”

That 1s quite right He does not
speak of mother tongue He says,
Hind) 1s not only a National lang
uage, but also a language of his cul-
ture aud rebgion” Then he gives
the figures of those who speak Hindi
and Punjabi He takes the flgures
from the census e takes down the
figures of the Hindus and the Sikhs,
and considers the Sikhs as Punjabi-
speaking and the Hindus as Hindi-
speaking He argues that the Hindi
region 18 by and large Hindi-speak-
ing with only 4 per cent Punjabi-
speaking people but the Punjabi re-
gion has 85 per cent Punjabi-speak-
ing and 44 per cent Hind speaking
people What is the basis? That he
has explamned in his own note on
page 8 He says

“For reasons given in the pre
vious paragraphs”

that 1s, the one I have referred to,
namely, that it 1s the language of his
religion and culture

“For reasons given in the pre-
vious paragraphs 1 have presum-
ed the Sikh population as going in
for the Punjabl language and the
non-Sikh Hindu population as
going in for the Hindi language”

He has divided the population into
two portions and onr the basis of
religion and community he has put

BHADRA 13, 1881 (5AKA)
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them down into two cumpartments
saying that these are the Punjabi-
speaking and these are the Hindi-
speaking peoble

Now, this is the only trouble that
1s there in the Punjab If hon Mem-
bers were to appreciate it the whole
trouble lies behind this issue, namely,
whether really it 1s the religion that
should regulste and determune as to
what the language of a person is o1
whether 1t 1s the area or the region
that should really determine the
Janguage that 15 prevalent there It
this were to be appreciated the whole
trouble would go and also if my hon
friend Shn Prakash Vir Shastri were
to admit that really it does not depend
on religion It 1s the language of the
people wherever they might be For
the Bengalis, the Tamihans and the
Telugus 1t 1s not based on the diffe-
rence in religion If some Sikh here
—and so many are doing that—em-
braced another religion and gave up
his Sikh religion, with that change
would his mother tongue also change?
It would not, it would continue.

Therefore this division that he
makes and on which he bases his
argument that the Punjabi region is
bilingual and therefore the mother
tongue also s Hindi and Punjab: is
not right I am not talkung of the
Rashtrabhesa So far as that position
of Hind1 s concerned, that is not
dented That must be understood
first of all Both m the Hindi region
and n the Punjabi region Hindi has
got that status Everything should
be accorded to it what is 1ts Nobody
denies that and nobody disputes that
Now we come to the regional bhasa.
Our claim 1s and we mamtain that
in the Punjabi region 1t 1s Punjabi
that is the mother tongue What 18
that Punjabr region? It 1s the
Jullundur Division of old with a few
small aress,| Amntsar District and
portions of I‘ahore District that were
added to it' The partition has not
made any difference at all. Where-
ver Shri Gupta has taken down in
this book the figures of religion he
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has not taken down the figures in
the returns of language in those
censuses. In 1941 these figures could
not be tabulated as there was
trouble. The Arya S8amaj maintained
that every Hindu should retan
Hindi as his mother tongue.

Every Hindu in Punjab: that was
the circuler that was issued.

Shri Braj Raj Singh: By whom?
Sardar Hukam Singh: Arya Samaj,
vachovali.
14 Hre,

oft sww fre el weaw W,
¥ for &t away ¥ g TN AwAr
&

Mr. Speaker: It is no good; the hon
Member has spoken.

off yow @i et # o awar
¥ 7y wdrwor w7 TR ¢ fn fore
SoTC ¥ off o 7 wred fedr ¢ fop gt
qT ¥ i fewr € Wi vy sfaea
ez d .

Mr. Speaker: I am not gomng to

allow this. Sarder Hukam Singh may
go on. :

Y e e wrelt . & g% T ¥
T Au A frazragd

wow W SR AL ST S
AL ATT F 0w |

ot srer e wrent : 3 wEeT Y-
w0 AT WA E |

Mr, Speaker: I am not going to
allow. How many times?

Sandar Hukam Singh: 1 have not
given this, Y1 is on page 9 o Mr.
Gupta’s book. It says:

“While in the Punjabi region
the percentage of the Punjabi
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language group is 53 against 44,
I rather said 45; it is less; of the
Hindi language group.”

«ft swvw fre et srsaw RERT,
W W " w1 W oy
& 9

Mr, Speaker: There is no meaning
mm his gomg on m defence of Mr.
Gupta. He said something. It is open
to any hon, Member to criticise. He
hag already had his turn.

Sardar Hukam Singh: This 1s denied
by my brothers Hindus that Punjabr
1s the mother tongue of the Hindus
lIiving 1n the Punjab:i region

I was just telling the House that in
1941, the attempt to collect census
figures of population on the basis of
language and script was given up
because there was some trouble The
same thing was repeated in 1951 An
attempt was made by our Govern-
ment But, then too, it had to be
given up m the middle because there
were certain fights, quarrels and other
things That could not be done The
only last census figures that we have
got are of 19831 and 1921 1 might just
inform the House that in 1931, out of
every 1000 persons living n this
Punjabi region as 1t 1s now called, that
1s the Jullundur division which was
so called, 955 were returped as
Punjabi-speaking.

An Hon., Member: 995

Sardar Hukam Singh: Sorry; I was
wrong. Out of every 10,000, 9955 were
returned as Punjabi-speaking, In the
Census of 1921, 1t was 9988. This was
the position. That remained. No other
census has been taken,

The Partition could not make any
difference. Whoever came from that
side, they were not Hindi-spesking
people. They spoke Punjabi, There
1s the Amnitsar district; Lahore people
have come. They are all Punjabi-
speaking. Those that have come from
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a distance, they were not Hindi-
speaking. Therefore, when it 13 now
mamtamed that Hindi is not the
mother tongue of those Hindus who
are living there, that creates trouble

In 1948, immediately after the
Partition, the question arose 1In
Jullundur The Municipal Commuttee
passed a resolution that the medium
of imnstruction shall be Hindi  The
District Board passed another resolu-
tion that it shall be Punjab1 in the
Gurumukhi script Both the resolu-
tiong were sent to the Commussioner
He set aside both of them and said,
they should be thought ever again and
modified It is to be seen that if 1n
SMPAR juwd ol Plantdar dheyr e G
be told that Punjah: would not be the
medium of instruction even m
Jullundur division, where would 1t be”
Out of 10,000 people, 9955 people speak
Punjabr Then too, the medium
of instruction 1s to be something
different I am not doubting the posi-
tion of Hind1 so far as Rashtra Bhasha
1s concerned This was the origin
when this rub was created

My friend has said that it 1s not a
new thing that a Punjab: Suba s
bemng asked This 1s a legacy of old
times From the pre-partition period,
they had asked for a Sikh State He
did not perhaps mention Azad Punjab
They had asked a Sikh State That
still continues though the garb 1s
different This was the thing he saud.

In 1952, when Shr1 Prasad’s resofu-
tion was being discussed, the Prime
Minister had referred to this fact and
stated, if somebody asked for a Sikh
State, T would not concede 1t Then 1
stood in my seat and put a question to
the Prime Minister whether anybody
had asked it He said, I realise that
no responsible person has asked for
1t This is m the debate

I should say this was the earliest
book that was published by the Gov-
ernment of India® India’s Minorities
It wag just after the Partition ‘There
also it has been observed:
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“The Sikhs also have expressed
their confidence in the Union and
ity leaders In a Press Conference
Oh November 29, 1947, Master
Tara Singh, the leader of the
Akan party

1 hyve my differences with the Akali
party  Just the other day, I went to
Bikgner and his men organised a great
demonstration against me with black
flags, murdabad and everything It
shoyld not be understood that I am
Just gpousing his cause That 1s only
four days back

Pandit K. C. Sharma: That might be
Weloome which was 1n accord with
dhay,

Sardar Hukam Singh: This murda-
bads 1t would not have been welcome.
Thiy, was what he said-

“We shall continue to support
the Congress and the Union Gov-
€mment 1n 1its task of reconstruc-
tion The Nationalist Sikh Society
TFépresenting nationalist Sikhs
Passed a resolution m December,
1947 stating that the right place
for the Sikhs now was In
the Inidan National Congiess and
they should offer their whole-
hearted support so that with their
Combmed efforts a glorious India
Mught emerge”

So far as the pre-partition period is
Congerned, I might just make a passing
reference Then too, we have not
demanded any separate Sikh State.
Reajly an attempt was made This can
be geen from the representation that
was made to the Cabinet Mission We
had gtated that we wanted a United
Ind;a, but if the Mushm League’s de-
mand was to be met and India had to
be 4,vided, some place should be given
to ys as well This was, I can say
no%, my leaders are there, with the
concyrrence of the Congress leaders.
When the Cabiet Mission had given
its plan, it was the Congress that
cale out saymg that it was unfair to
the 8ikhs and their right should be
Protected Nobody can say that even
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before the Partition, we had asked for
anything that was not pataiable to our
Indian Nationalist leaders. We had
always been supporting the umity of
India. We never wanted that India
should be divided

After that also, I might just remind
hon, Members, they may have read
an article of Maharaja of Patiala. The
other day it apperared in the paper
In the Tribune, this article was there
He had said that he had been called by
Lord Mountbatten to Delhy, 1n  his
Secretaniat Mr Jinnah was there
They were invited to a dmner, Mr
Liagquat Ah Khan and Begum Liaguat
Ali Khan were there He was
offered, because he was then the
Chancellor of the Chamber of Princes
also Bhopal had been removed
because he wanted a separate, I
should say Rajasthan or whatever it
was, with all the Princely States

An Hon. Member: Princely area

Sardar Hukam Singh: It was
the Maharaja of Patiala who had come
out to fight it He was elected as the
Chancellor, He has said in so many
words that this had been offered to
him so far as Rajas were concerneq,
Rajasthan and so far az the Sikhs
were concerned, a Sikh State

“I had had prolonged talks with
Master Tara Singh

This also he has said

“There were two aspects One
was based on the idea of a Rajas-
than and the other one for a sepa-
rate Sikh State—Punjab minus
ane or two districts in the South
In some ways I had quite a good
deal to do with that I told Mr.
Jmnah that I would not accept
either of the two proposals”

Now, to say that we had either accept-
ed or asked for such a thing is not
faxr to us

Then, I come to language again. why
it has created so much trouble
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Mz. Speaker: What was the attitade
of lerd Mountbatten?

An Hon. Member: He wanted it.

Sardar Hukam Singh: He wanted to
encourage it, That is ctlear in many
other records, though I should not
deal wath them

About the imposition, I want to just
put 1t to Shri Prakash Vir Shastri
when he says that Bhasha is just like
a mother He has said it in the begin-
ning of his speech that bhasha is just
like a mother; very good, I agree with
him, but does he confine it only to
Hind1 or to the other bhashas also?

Pandit K. C. Sharma (Hapur): It
was true of the old, but not now

Shrt Tyagi: The others are step-
mothers,

Sardar Hukam Singh: Exactly, that
was what I wanted to say, that we
cannot maintain that only Hindi 1s the
real mother and the others are step-
mothers We must respect Hindi, and
1 do respect Hindi, I would challenge
anybody on that, I yield to none 1n
my respect for Hindi, I am eager to
read Hindi, rather I know it I have
studied Sanskrit also But now the
thing 1s whether really they have that
regard for the matnbashg also, whe-
ther that should be thrown away or
that has to be recogmised m some
respect That 13 the only dispute

I might, just m a lighter mood, refer
to the observations made by Shri
Prakash Vir Shastri yesterday They
were very interesting He said that
when a child is borne, he begins to
recite the alphabets of Hindi, namely

5§93,

Shri M. R. Krishna (Karimnagar—
Reserved—Sch Castes) That is so in
all languages

Sardar Hukam Singh: In all
languages? But what gid he mean?
He meant the Devanagari seript in the



Shrl Tyagi: The child does not
know the script at all

Sardar Hukam Singh: If I have
not understood it correctly, then hon
Members may correct me This 1s

“firaR srefar W e dmfas
< 97 &g f&fy &1 fator fey wor
qU I EAR I N T AigAT agemT
T, T amET 7 55 ar7 ¥ ey F0r
ey o fafy @, oy
wafas er & W ot ¥ fred |
o) ¢ 1 form awvg q=ar wTAT & oW
¥ AT A RAT AR N I HZ A
fgear 8, faw wmwr F ag A
¢, ag A fafy wr  awer wwe
DAL T T IAARG &7 ¥ 38
Qar @ ”

Shri Keshava It 1s so 1n all
Jamguages, even mn Kannada

Sardar Hukam Singh° 1 am talking
of the Devanagar: script He further
says’

‘9 ey foman v A AT o7
AAE A QAT T T W T
Qar d, @ ¢ AR ¥ ¥ § ofada
Y wm § W ag WHTH ¥ AT
t l”

o | pEE qrearg )

wone gew fag  eqel avear
o A w9 @Y famrea A
[

“yu ag QYT wET gt d, @
vty QR wmT
i A e g, @

213 LS.D 8.
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FEHCR O Wl
girar & wE gy Iber
g

weTw WRAT WA { 9 4T
glewmrdavfaafrwid

gardar Hukam Singh: People have
said that when a child 1s  born, he
begins to weep that there 15 a fall in
hig life, because he was just in lofty
he;ghts and now he has fallen to the
ground That 1s how it 15 interpreted,
because usually he weeps 12 that
were the belief, then I have no quarrel
wifh Shr: Prakash Vir Shastri If thas
1s the attitude, then I was just think-
ing of those mothers who do not know
these alphabets ¢ g z -{l g &

What would they be doing? They do
not mspire their chuldren at that time
They do not know 1t themselves Many
of the mothers even in Punjab might
not be knowing it, and yet it 1s smd
that the child begins to repeat that
seript

Shri Braj Raj Singh 99 per cent of
the Hindi-speaking mothers do not
know the script, because they are
1listerate

Sardar Hokam Singh: Quite night
But the child, as soon as he 1s born,
kpows 1t and begins to weep like that!
I¢ this were the position

Mr Speaker. There seems to be a
small confusion between the script
and the language

Sardar Hukam Singh. then one
wonders what they would be thunking
about other languages 1f 1t 1s thought
and believed that this 1s inspired, that
this 1s a language or a script or these
are sounds that were made by God,
or inspired, because they have not
been taught by any human beng,
then what would they be thinking
about the other scripts or other sounds
or other languages?

An Hon. Member. That 1s the dift-
culty. o
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Sardar Hukam Singh: But he says.

A& AT o7 97 PO AT
g 9fas T AL FFAT AT A Mo Yo
o fo 7 FRW

What would such a person be think-
ing about the others? What would my
hon friend be thinking about the
others? That rather causes concern in
my mind, that he would not have the
same regard for other languages or
other scripts as he has for this And
that brings me back to the observation
of Mr Gupta that this 1s ‘the language
of our religion and culture’ Now, tlus
was exactly what weighed even with
the States Reorganisation Commaission,
‘because they sad that Sikhs have
sentiments towards Punjabi, and
Hindus have sentiments towards
Hind: That is quite right They said
that sentiment 1s arrajed agamst
sentiment.

I only put 1t before the House that
let the sentiments on both sides be
taken away Let religion be divorced
from this language problem, let this
culture and other things be taken
away, from 1t; 1 am saying this though
I have a complaint when Mr Gupta
says like that I say that Sikhism is
a distinct religion My hon friend
here has just said that Sikhs are
Hindus; but if they had believed like
that, then there would not have been
the order of the President that only
those Scheduled Caste; would get
these concessions who profess the
Hindu religion

Shri Vajpayee (Balrampur) 1 do
not agree with that order

Sardar Hukam Singh: That 1s a
different thing But did he ever raise
his voice when that order continued”

Shri Vajpayee: May I put a
counter-question to my hon friend® 1
entirely agrec with him that language
has nothing to do with religion, or that
religion should not have anythung to
do with poltics But why 13 1t that
the Hindu non-Sikhs of the Punjab
have been driven to this position that
they are prepared to disown their own
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mother-tongue? Has the communsd
politics of the Akahs got nothing W&
do with it?

Sardar Hukam Singh: Yes, accor-
ding to him, that may have been tha
cause But then, let us take the facts;
let us remove all these extraneous
things from that What 1s the mother-
tongue

Shri Vajpayee: Causes cannot be
removed to this House There =sre
reactions on the other side also. My
hon friend should not present only
one side of the picture to the House,
simply because he 15 1n possession of
the House

Sardar Hukam Singh: Shouid I
present Shr1 Vajpayee's picture then?

Shri Vajpayee: He 1s expected $o
present the facts on both sides.

Sardar Hukam Singh: No, 1 am
certainly representing what 15 right
according to me, and when my hon.
friend has a chance, he can certainly
present his side, I have no objection.

What I was driving at was that thus
had caused great trouble, because the
language has been disowned It may
be a reaction, I need not doubt it or
quarrel! with 1it, it may be the reaction.
Maybe the fault might have been om
our side But then too, we have to
see whether there 15 any mother-
tongue 1n the Punjab region or not.
Granting that we made mistakes, and
we ought to be punished for that,
should the language be driven out of
Punjab?

Shri Tyagi. No, no

Sardar Hukam Singh: This was what
was said when the Hind1 agitation was
going on

Shri Kalika Singh (Azamgarh):
May 1 seek a clamfication? Is there
any difference between Punjabi
and Hind1? There might be difference
between Hindi and Gurmukhi. Buk
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is there any difference between

Punjabi and Hindi®

Sardar Hukam Sfingh: This 1s what
people like Grierson and other experts
who examined the question have said,
that this is a distinct language, and
now that it 1s  there as a diistinct
Ianguage in the Eighth Schedule of
the Constitution as well, we need not
£o behind that

Mr. Speaker: It 13 said that all these
North Indian languages like Hindi,
Punjabi, Bengali, Marathi are all
epabhramsas or dialects of Sansknt

Shri Hem Barua (Gauhati) Thev
belong to the Indo-European group

Sardsr Hukam Singh: Swami
Rameshwaranand, who was the presi-
dent of the Hind1 agitation, I suppose,
asud—and I am reading from the daily
Pratap, which 13 no friend of mine—

“arewelt WS o U W g A

2 fad iz g o it A Wy
Shri Tyagl: Is 1t Hindi or Urdu?
Sardar Hukam Singh: It 1s Urdu

Sbri Rraj Baj Singh: Hind: agitation
has been conducted in Urdu®

Shkri Prakash Vir Shastrl: On a
pont of order
T agrawT A focag frdga s
rgar § & &= fow a7 qow & Aaw
# TG WAL § TP WA WRT Q7 AT
AR At wERT TETY QW A 7@ w7
o & q9ra %) swegt gty @ 99
guwig wfr ofew s sw @@
TREGT BY qE IS F @ T T At
feT a8 wtamas Y amr d fr
gac Y star afen v ey fod
g8 TN FERT N R F A
fawTe %77 A vt 3 wfkd
Me. Speaker: A point of order has
been rgised. 1 only wanted to know
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gbout this question Of course, any
non Member sometimes digresses
from the subject-matter on hand
Therefore, any other hon Member
need not go on answering 1t unless 1t
comes from a responsible Minister n
which case 1t will be the attitude of
Government

Now, the hon Deputy-Speaker has
referred to ail this I thought it arose
only from Shri Prakash Vir Shastr’s
speech Is it all contammed in the
Report under discussion?

Seme Hon, Members: No, Sir

Mr. Speaker: They also agree with
Shri Shastr:

Sardar Hukam Singh: No, not that
1 am coming to that

The status that has been given to
regional languages 1s denied to
Punjabl even under the regional
settlement It 18 to be adopted up to
the district level I have not com-
plained against it, because I was a
party to that settlement, and I stick
to 1t But the other side does not
allow 1t to be worked

Mr Speaker: Even up to the district
level”

Sardar Hukam Singh: Even up to
the district level

1 am even now an adherent of that
set.lement [ do not go beyond it I
do not ask for anything further I am
still there where that settlement was
made That 1s quite all right That
should bt worked But he referied
to 1t He refeired to 1t twice, once
when he spoke on the debate on the
President’s Address At that time, he
had remunded us that those events of
1947 mught be repeated Again, yes-
terday also he referred to the spint
prior to 1947 being revived or some-
thing like that

I have taken enough time [ will
be brief My only complamnt 15 this
I was reading Swami Rameshwara-
nand’s statement that these people
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have got some hatred. The Punjabr
language might not be as deveéloped at
present as other languages. But that
is the fault of its sons and not of
Punjab: itself, because we have been
under the suppression of English and
Urdu both Even in Maharay Ranjit
Singh's time, that part of India was
being attacked every year. There
waes a mixture every time There-
fore, it could not allow Punjabi
to develop

Shri Tyagl: But your poetry 1s
very good

Sardar Hukam Singh:
Rameshwaranand had said.

Swami

“yEHET AT OF SIS /e sy
AT #

—the language 1s Punjabi, only the
seript 15 Gurmukhi—

" FgET WA 0E ANE WE AT
war - fay aridge &% 9 aqEed Qg
% ¥

1 do not want to say anything about
it It may even be defective It s
less developed. It may be, though I
do not agree with 1t But let that
argument be conceded Then too I
would ask: was there a child born in
the whole world who would disown
his mother and claim a mother better
dressed and better equipped”? If 1t 1s
really our mother, is there any
mstance 1n the whole world where
this mother-tongue had been denied?
It 1s said that there 1s 1mposition, The
only thing that is said is that the
mother-tongue should be taught in the
school Would 1t be an 1mposition?
If Enghsh was the compulsory langu-
age, was 1t imposition? If even now
in schools, there are compulsory sub-
jects, should not the mother-tongue be
taught in the schools” It is said that
they should have the option, whether
they want to read it or not. They do
not want to read their mother-tongue?
It is a disease that has to be diagnos-
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ed and unless some Yemedy is applied
to it, how can the cure come?

It 13 for the country to see that this
trouble that has been there, and where
so meny attempts have been made, the
last one being the Regional Formula,
1s solved That settlement, which is
called the Regional Formula is a
settlement to which we stick even
now. There 1s no trouble at all. But
the complamnt 1s that it 1s imposition
of Punjabi On whom? On the
speakers of Punjabi—that they should
read it On those who have this as
their mother-tongue only 1 agree
there When it 1s said that the Heriana
people should read 1it, really there can
be an objection We never asked for
that, that 1t should be compulsorily
read in Hariana; because Punjabi was
not being given the regional status in
the Punjab; region 1tself, and the
State had to be kept together m the
larger interest, it was desired that
both languages might be learnt. There-
fore, m Hariana also this principle was
applied Otherwise, there 1s no qmpo-
sition or no compulsion on that
account

Now I come to this conclusion.

My hon friend referred to this
trouble He will excuse me if I have
taken up his speech and criticised
some of his observations. I did eo
because 1t gave me a clue to find out
what the trouble was Therefore, I
referred to 1t Otherwise, I have very
great respect for him He speaks very
sweet language He 1s a learned man,
I do not have anything to say against
him But I had picked it up because
he had made certain observations on
matters with which I had been con~
nected. Therefore, I had to say such
things.

1 was glad to hear the Home Minis-
ter say yesterday when he ansWwered
that question that the Government
stuck to the decision that had bdeea
taken. But I put it to him: it the
trouble is being created and pevpletre
not agreeing to the situation as it Is
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now, 3t is no fault of ours Even
when Punjab: was not given that full
statug of a regional language, then too
we agreed We still adhere to that
We only make an appeal, that this
formuls which was arrived at after
wafure conmderation, should be
enforced

Mr, Speaker: Dr M 8 Aney I
find from the list of speakers who
have already spoken that Mysore has
mot participated 1in the discussion

Dr. M. 8. Aney (Nagpur) I will
not take more than five minutes

8hri Thanu Pillai (Tirunelvel)
Temul Nad has not spoken

Mr. Speaker: Three Members from
Tamil Nad have spoken

Shri Thanu Pillai: That 1s from the
ether side

Mr, Speaker: From any sde

Shri Thanu Pillai: It 13 a subject
with which we are concerned

From ladhy.a Pradesh, no one has
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Sardar A, 8. Saigal: Shri Frank
Anthony 1s not from our Party

Mr, Speaker: I am not dividing
time according to that

A Wt (&) W sk@
q O WY AT T Y g = @) feet

st o o (aTTT-
Woa-—sqgfaa afaar) wey @y,
ey qAW A WY waIw W freAr
Tfgd |

Dr. M. 8. Amey. During the
debate on this motion for the last two
days, I have been trying to under-
stand what are the common points
among Members who have participat-
ed In spite of the excited nature of
the debate and the fact that conside-
rable heat was at times imported into
it, I was surprised to find that most
of the speakers—in spite of the heat
that was generated—have considerable
common ground among themselves 8o
I would first enumerate those four or
five important points which I consider
as common ground among them ail.

First 13 that Hindi must be the
official language of the Union. I find,
even among those who advocate the
cause of English with great eloquence,
there was no dispute about this propo-
sition which is recorded in the Con-
stitution ag well as accepted mn the
Report itself that Hindi shall remain
as the official language of the country.

The second proposition 1s that

English should not be allowed to
occupy the first place. That fact has
been clearly put by the Prime Minis-
ter in his speech on the motion
brought by Shri Anthony the other
day, and today in his usual expressive
way he has repeated that fact that
English shall get a secondary place
and ghall not get the first or primary
or prominent place it occuples today.
These two facts are admitted.

The third fact is that all te Indian
languages menticned in the Sichedule
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to the Constitution are recogmsed as
national languages National language
does not mean only Hindi Many
people are under this impression
because we want it to be used as the
official language. All the languages
entered 1n the Schedule to the Con-
stitution are recogmised as national
languages I use the word ‘recognsed’
for thig reason that there are several
langusges also which are national but
they are not recogmsed in the Const-
tution They have also a claxm to be
recognised as national languages pro-
vided there are enough people who
speak them and they are developed
Then recognition will come mn

An Hon. Member: These 14 langu-
ages are also not recognised by the
Constitution but only by the Congress
and by convention (Interrupt:ons)

Dr. M. S. Apey. Then, the fourth
is that dislodgmg of Enghsh should
take place gradually n proportion to
the development of the national langu-
ages of India In making themselves
progressive, great care should be taken
to secure the consent and co-operation
of non-Hmdi-speaking population The
progress should, mn fact, be by persu-
asion and cooperation and not by
imposition These principles are borne
in mind 1 the debate by all persons

The fifth 1s that it 18 not expedient
at present to fix the time limit in the
opmnion of certain sections and that
too very responsible and very respect-
ed sections of the House for the matter
of that

While ell these propositions stated
above show a very great degree of
unanmmty on what may be called the
fundamenta] position, 1t was somewhat
surprising that the debate at times
assumed a foym of an excited discus-
wmon. The regson for this excitement,
in my opunion, is that there is an ele-
ment of uncertainty in all this about
the future of the officzal language of
the Union All these points are there
Members are agreed that Hindi should
be the official language Yet they feel
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a sense of uncertainty as to the period
when 1t 1s really hkely to get the
place of the offimal language. As that
uncertainty 1s there, 1t makes a person
feel that the debate is1n some way an
unreal one If I mistake net, my
friend Acharya Kripalani’s speech was
more or less of this nature. He said
that the report by itself hes made
things very flexible and n a satiriest
way he referred to the speech of the
Prime Minister and said that it practi-
cally threw water over the whole
thing and made the whole thing look
something entirely unintelligent That
13 the purport of what he said I de
not quote exactly his words

There 18 thys kind of uncertainty
about the future, about the time that
Hmd: 1s likely to be put in 1its proper
place as an officnal language We
must do something to remove this
uncertainty I believe many of the
dafficulties put forth in the course of
the debate are lhkely to be resolved

What 1s our present position? We
have got independence After our
mndependence we have got a national
flag, we have got a naticnal song alse.
In spite of dissentions we have got all
these things In the Constitution we
have succeeded, almost by unanimous
opinmion, 1n having a natjonal language
or officaal language But the country
does not know when 1t can have Its
own national official language

I think certain things can be trmed
immediately, to remove this uncer-
tainty It 1s not exhaustive It is
capable of being improved and modi-
fied also

The medium of higher educatiom
should be the national language of the
State 1n which the educational insti-
tution 18 situate A programme of this
displacement can be drawn with the
help of educatiomsts to be carried out
within 10 to 18 years English should
be studied as a language but should
not be the medium of instruction.
That is exactly the point which the
Prime Minister has emphasised taday.
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Immedisately it, is tried to introduce
Hindj or the national language of the
State as the medium of higher educa-
tion in the University, confidence will
grow among the people that they are
getting a gradual replaggment of
English from its present position, and
10 that extent it will raise Hindi to
its proper position. That confidence
ean be created by taking steps. The
Prime Minister today has very rightly
emphagised that you cannot educate
your people in a foreign language.
You bhave to educate them in laws and
sciences and #f you keep the medium
of instruction a foreign language, it
ean never infiltrate through the peo-
ple and there cannot be a full realisa-
tlon of education and culture. The
difficulty is there. You have to change
the medium of instruction and that
should be the national language of the
people of the region in -which the
institution is situated.

The second thing is this. On all
occasions and ceremonies of national
importance or of universal nature the
official pronouncement should be in
the Rindi language. Our venerable
and revered President many times
does it; he delivers his addresses and
even addresses the House in Hindi.
That is a very good example set by
him. Our Prime Minister also delivers
his addresses on many occasions in
Hindi, which should be copied and
imitated by other people on import-
ant occasions. An attempt should be
wmade to make all responsible prono-
uncements in the Hindi language. If
we do that, a new sense of reverence,
a new sense of urgency and a new
sense of confidence about this—that
we intend to introduce Hindi as the
official language of this country—will
grow among the people and this kind
of uncertainty will certainly dis-
appear.

It is an intricate problem. But I put
it for the consideration of those who
have to take the necessary steps. Our
Diplomats abroad should use Hindi
for speeches and correspondence. If
the present incumbents of these offices
are nat able to do that, they may take
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the help of qualified Hindj scholars im
this respect.

I may give you a short story, Many
years ago 1 was coming from Simla
to Delhi. In my compartment there
was one member of the then Japanese
Embassy sitting with me. I happened to
take out my diary and began writing
something in it. He was sitting by my
side. He asked me what I was writ-
ing and I told him that I was writing
in my diary. He asked me why I was
writing in English and he further
asked me whether I put down my own
thoughts and personal ideas also and
other impressions also in the English
language. When 1 said that I did so,
he felt it was rather strange. I felt
considerably embarrassed and even
humiliated at the remarks he made.
Since that day, I changed my habit.
I do not claim to be a great student
of H\ndi as Seth Govind Das is. But
from that day, I had made up my
mind not to write anything in my
diary in English. That was about the
year 1985 or 1936. Whatever 1 wrote
in diary, I did in my mother tongue
and not in English. People cannot
understand if a man speaks English
If two Indian boys studying in Russia
speak in English, the Russians wonder
if they have got no Indian language. .
.. (Interruptions.)

An Hon. Member: English is as
good as an Indian language.

Dr. M. S. Aney: In order to keep
up our self-respect and to rise in the
esteem of our people, not only the
political domination should go but
even the intellectual domination should
go. We would then come to our own,
This thing can be done if our diplo-
mats take care to study the Hindi
language and make use of it while
reading out their speeches. People
coming from any other nation, sitting
in the U.N,, speak in their own langu-
age except the Indians who want to
speak in English and pride themselves
as having spoken much more idiomatic
English than the Englishmen Numl!
What kind of English we spesk? - By
friend Acharya Xripalani yesterdny
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has said that after all our studies, it
1s the Babu English except in the case
of exceptionally brilliant men like our
Prime Minister or Mahatma Gandhi or
Ramaswamy Mudalier or Shrinivasa
Shastri or Rabindranath Tagore. If
even the paper: of those who have
passed their 1.4, examinations or the
honours in English were submiited to
linguistic scholars in England for
valuation, not many will get the good
marks that they had got. So, if some
steps as I have indicated are taken the
element of uncertainty will disappear.

I have heard several speakers and
particularly Shri Frank Anthony. I
was going to call him Mark Antony.
He is my old friend. He wanted to
impress upon all of us that because of
English we had got Independence and
we are what we are today and that if
we tried to dislodge that language
from its high pedestal and bring it
down, we would be ungrateful in spite
of these obligations towards that lan-
guage. That is what he implied. I
wahnt to make it clear to all those who
are protagonists of the English langu-
age that their belief that we won inde-
pendence because we studied and
spoke in English is entirely wrong. I
want these remarks to be carefully
listened to by all our friends here. I
have no hesitation in saying that the
problem of 1India’s Independence
would have remained eternally wun-
solved had it been left to be solved by
the English-knowing people of India.
It was the strength and the sacrifice of
the millions of non-English knowing
sons and daughters of India under the
leadership of far-seeing and courage-
ous leaders like Lokmanya Tilak,
Aurobindo Ghose and Mahatma
Gandhi that won India’s Independence.
Had it been really left to the English-
knowing people, it would be the cult
of moderation that would have
remained in power to this day and the
demand for independence might not
have even come at all. In spite of the
opinion that was held by the English-
knowing people it was the masses
under the leadership of these great
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men and farseeing prophets that won
Independence. We have won physi-
cal Independence for India in 1947.
There is also what you call the tech-
nical and jndustrial independence. We
are preparing ourselves for that. But
India’s mental and moral enslavement
will continue till English language
continues to occupy the prominent
place that it has today. The sooner
we put an end to it the bctier. We
cannot rise to our full moral and
spiritual stature without drinking deep
at the fountain-head of our culture,
the Sanskrit language and withoui
speaking to the common man through
Hindi and other Indian languages
which are either born of her or adopt-
ed and fostered by her. Sir, I support
the motion.

Mr. Speaker: Shri Subramanyam.
He will take 5-7 minutes and then
Shri Khadiikar also will take mnot
more than seven minutes. I will call
the hon. Minister at 3.

el AEE aE T 0 WA
Agvew, € WL, & § W7 A vEr g

14.48 hrs.

[Mr. DEPUTY-SPEAKER in the Cﬁair]

Shri T. Subramanyam (Bellary):
Sir, the issue before the House is of
momentous and historic importance.
Even before we achieved self-rule we
made the cause of Hindi as a part of
our national movement and Mahatma
Gandhi had made it an item of our
constructive programme,

Then at long last our country which
was subjected to foreign rule for
centuries became free and now we are
entering into an era of great respon-
sibility. This is a formative period
through which we are passing and the
issue before the House today will give
the direction whether the progress hag
been healthy or otherwise. We adopt-
ed democracy and it is a welfare
State with socialist pattern and if we
have to associate people actively in
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the various programmes of our State
and if we have to make all these real
and gignificant, then it is necessary
that we should adopt the regional
languages as the official language in
the various States. Already seven
States have adopted their regional
languages as the official language of
their respective States. Now, there is
a shift from English to the regional
languages as the media of instruction
in the various institutions, in the sec-
ondary schools and in the colleges.
Therefore, we are passing through
times with very great rapidity. We
have only to see that it should be as
smooth as possible. Our country is a
multi-lingual country and we have
developed a unity. Having achieved
freedom,. it is the first responsibility
o see that we protect this freedom.

Hindi is bound to be not only the de
jure but de facto official language of
our country and the language of our
people and of our nation. We have
only to see that there is no conflict
between Hindi and the regional lan-
guages. This change-over should be
as smooth as possible. In this con-
text, Hindi must absorb as many terms
as possible from the various regional
languages. There has been a definite
proposal that in the matter of evolving
the terminology for scientific and tech-
nological purposes, there should be
uniformity among all these regional
languages. Otherwise we will be
creating an era of utter confusion. If
all the 14 regional languages were to
evolve different terminology for
science\and technology or for adminis-
tration or for law in their various
regions, then not only our whole unity
will be jeopardised but we will be
rendering the task of students and the
youths of this country absolutely diffi-
cult and impossible.

Therefore, I welcome the idea of
kaving a Standing Commission of
scientists and technologists to frame
a sort of glossary for technological and
scientific terminology. Naturally,
this terminology has to approximate
mostly to English or to the inter-
mational terms. This ig a matter to
be welcomed
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Then, I hope that this task will be

taken up as early as possible, because
already time is passing and in the
various States different termg are
being evolved. This will make {for
confusion. If this has to be avoided,
then this task should be taken up as.
early as possible.

One difficulty which has been expres--
sed from the non-Hindi areas is with
regard to services. That is not a very
important factor, but still that is an
important factor. It is gratifying, it

1is heartening, that there has been a

large measure of agreement with
regard to this. Yesterday, we all felt
gratiied when we saw Shri Anthony
almost agreeing with Seth Govind Das
with regard to the Prime Minister’s
assurance that English will continue
as the associate or secondary language
even affer 1965. Up to 1965 English
will be the principal language and
Hindi will be the secondary language,
after 1965 Hindi will be the principal
language and English will continue as
the associate or secondary language.
No date is to be fixed' with regard to
such continuance.

One or two hon, friends tried to
make out that there was a difference
between what the Prime Minister said
and what the Home Minister stated.
It is not true, because the Home Min-
ister stated that Parliament has the
right to continue the use of English
after 1965 for such purposes and till
such time as the Parliament may so
decide. Moreover, in the Report of
the Parliamentary Committee he hag
stated that officers above the age of 45
need not learn Hindi. It is also stated
that for the present there should be
no restrictions in the use of English.
FEven with regard to services it has
been suggested that there should be
lower standards when people enter
the services and once they find entry
into the services while in training
they should try to learn some more
Hindi. This morning the Prime Min-
ister was saying that actually there
should be no disability at all at the
time of entry into the services for
those officials coming from non-Hind
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Tegions. Therefore, we have the larg-
8t measure of agreement with
regard to this issme, viz. that Hindi
should be the principal language after
1965 and that English should continue
‘ag the secondary language. It will
satisfy, I feel, all sections of the House.

In the end, Sir, I only want to tell
.my Hindi friends that time is on their
side. Hindi is bound to come, Hindi
-is coming in all parts of the country.
~Coming from the south, Sir, I would
like to assure them that we are anxi-
ous to make the cause of Hindi suc-
~essful. It is our cause as well as
‘theirs, it is our language as well as
theirs. It js the national language,
.and it is bound to become the official
‘language of the Union and all our
‘people. While we develop our regi-
»onal langaages,. I would like to say,
we shall not ignore the cause of
Hindi.

With these words, Sir, I support the
“motion.

Shri Khadilkar (Ahmednagar): Mr.
Deputy-Speaker, Sir, as the time at
"my disposal is short, I will try to be
very brief. We are a2 multi-lingual
nation, and to evolve a common lan-
.guage policy for a multi-lingual na-
tion is a very difficult task. 1 do
appreciate the labours put in by the
‘Committee that was eppointed by this
House, and what they have done, ac-
~cording to me, is that unfortunately
they have considered the dead-line as
.something sacred, or sacrosanct.

But when they considered the dead-
line of 1985 as something secret and
wanted to adhere to it, they have not
_ looked to ether problems of prior pre-
paration. Are we in a position to
change over, 1 would like very hum-
‘bly to ask the Home Minister because
"he has said that progressively we are
very well
worded document, I would say a
‘very diplomatically worded docu-
‘ment. There is no fanaticism reflect-
«ed anywhere, fanaticism of the Hindi
_side or the other side as well.’ But
Jwith 41l that balanced document
“before us, I am afraid there . is one
«difficulty. The other day and almo
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today our Prime Minister stated im
broad terms what should be the na-
tional language policyy K it ocould
be translated in practice as a pelicy
document, I would fully enderse it.
Whydoluythis" It is because,

cism on the side of the Hindi people.
They do not realise it is their yes-
ponsibility, because they are in aa
advantageous position. How many
Hindi writers there are who have
devoted themselves to the study of
other regional languages in erder te
assimilate what is good in them? It
is their duty. Are there people with
missionary zeal who are conducting
this work? They have done nothing.
They think that by the sheer weight
of majority they will carry on. That
is = wrong policy,

I would like to sound a note of
warning to the other side also. Lan-
guage is born and developed out of
social intercourse. It is a force of
social integration, and in our country
we must realise, whether we like it
or not, our unity was realised because
of the foreign language, foreign domi-
nation and during the course of
foreign administration. Are we in
our zeal to implement certain recom-
mendations ‘here and now going to
destroy this unity? Because, what I
feel is that as a result of this policy,
as a result of Hindi being imposed,
people ere taking to the regional lan-
gueges and a certain regional patriot-
ism is growing. I am seeing a fissi-
parous tendency all around. I have
seen the recommendations bof the

‘loped their regional language or not

—at the university stage or at ¢he
administrative stage they are hnrry-
ing up with the task—they have de-
cided to turn to Tamil. What I would
like to suggest is, this tendency alee
should be stopped.

AsthernelﬂnMuﬂgMbuﬂ.
a.re

5
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with that enthrusiasmm  They are look-
mng to the past There is another
pull, the pull of our time which is
looking to the future, the new scien-
tfic age While deciding this policy,
uniess we keep the balance and
hasten a little slowly, we are likely
%o ruin whatever we have achieved
wo fer

I do not consider,—let me make 1t
very plamn,—Enghsh as a foreign lan-
guage Indo~Aryan languages are
foreign 1n that sense When you
assimilate a language, 1t develops in
course of time local langueges
Because of the Enghsh language—the
Munister of State knows very well—
‘we were together Because of this
cross-fertilisation of ideas our Indian
languages hke Marath;, Bengah or
for that matter Kannada, have deve-
loped We cannot just brush it aside
If we lose this contact, this process of
cross fertilisation of ideas our lan-
guages would not grow We have
developed the Marath: prose poetry
and the different forms of hterature
because of this cross-fertihsation
That 18 the case with all Indian lan-
guages Let any pandit come here
and contradict me In fact, our
drama was very much influenced by
Shakespeare and others  Therefore,
do not just say out of a false sense of
patriotism that English 1s something
foreigi Why do I say this? It is
not that I am less patriotic But I say
{ttus for this reason If we are cut
off from the broad current of scienti-
fic development, then, what 1s likely
to happen” The next generation that
is coming up, which is very eager to
catch up with the of the
West and the States hke the Soviet
Union and others will suffer I would
like to pomt out one thing about the
Soviet Union I have looked into the
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study of English? Then we will be
cut off from the western wind, a wind
which we welcome i the matier of
a new scientific age which we want
and where we are esger to catch wp
with the spirit of the development ta
China, Soviet Union and of the west-
em world Are we going to be cut
off because there 15 a certain amount
of narrow patriotic concept about
Janguage® This 1s the problem

15 hrs
»

It 13 not a question of a mmple
change Tomorrow mommng, Yy
law, you can change, but you will do
incaleulsble harm, especially %o
administrative unity Particularly
after the States Re-organisation Act,
which 15 being completed now, we
see certain fissiparous tendencies
all wound  The ‘statehoods’ wathin
the nation are trymng to assert them-
selves to the detriment of national
interests In certain pohcies there
are pulls You cannot evolve any na-
tional policy regarding planning and
80 many other matters Therefore, I
would appesl to our venerable and
honourable Home Minster who has a
fund of wisdom to realise this The
resolution before us says, “we are
taking note of”, etc Let it remain
there Let us “take note” But when
1t comes to the translation of a cer-
tain policy 1n a multi-inguai nation
hike ours, a policy of guding the day-
to-day affairs of our country, gudmg
the academic Iife and laymmg down
the foundation of a new intellectuat
and scientific development 1n this
country you have to be cautious I
would appeal to hum that he should
hasten slowly as, by temperament, he
18 always known to be

With these words I conclude

The Minister of Home Affaire (Shri
G B Pant). Mr Deputy-Speaker,
Sir, I regret that I have not been able
to be present in the House during
most of the speeches that have
delivered smce the day before
terday I have, however, gone

i
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the text of the speeches. It is not head of the Government. The Prime

necessary now for me to make a long
speech because really we sre not
baving an ordinary debate. This re-
port was laid before thizs House so
that hon. Members may express their
views and those who have to congider
this report may have before them the
views expressed by hon. Members of
this House and that the decisions may
be taken after getting as much of
light as may be possible.

On the whole, I think the discus-
sion has been conducted in a manner
‘befitting the dignity of this House.
Language is a thorny and almost an
explosive problem, but the speeches,
though sometimes there has been a
fittle heat, have been, on the whole,
marked by restraint. Anyway, there
has been no trace of acrimony and
bitterness. Differences of opinion
have been expressed in a manner
which is in keeping with the
and ¢he position of this House,
sugust Lok Sabha and the
Members thereof.

Idonot know if there 13 really any
erence between the proposals that
are embodied in the report and the
consensus of opinion as expressed in
this House. If there is any difference

this
hon.

&

Minister is the leader of our party.
The Prime Minister is the leader of
country. So anything that ke
ys must be respected by everyane

To put any question of this
d nather shows that the questioner
does not appreciate the position of

such questions even if an issue were
to be raised between Shri Frank
Anthony and Shri Barrow; I think
they always go together; if they want
they can always rally!

Then, too much of emphasis alto-
gether undesirable, was laid on the
point that the amendments that were
notified and which had been placed
for consideration on paper had been
objected to. Shri Frank Anthony
sometimes told us that he bewuiled,
as on veeasions, that the lawyer gets
the better of him.

Shri Frank Anthony: All of us.

Shri G. B, Paat: On this occasion

I have bad the privilege of being
asgocisted with the Rrime Minister
for a long period and I believe apd-I

understand his mind belter than
Shri Frank Anthony; also I have
Denefited greatly by such association.
So, to Pyt & question like that is
hardly fair, I would ask, if actions
cannot satisfy, can words do?

What was the case an  ¢his parti-
cular report itself? Shri  Frank
Anthony wes a Member of the Com~
mittee. Ho knows what. efforts wore
made by . me % sge that DO Teossl-
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mendation was incorporated in this
Cummittee’s report which dd hot
<carry the support of the non-Hindi-
Members or the Members who had
been elected from non-Hindi-speak-
ing areas in that Committee Can
-anything be better proof of my desire
and anxiety to handle this problem in
such a way as would give satisfaction
10 the citizens iving 1n non-Hind
areas” 1 am glad Shr1 Anthony has
withdrawn his note of dissent—
better late than never—but about the
others, not a single note has been put
n by any Member who belongs to the
non-Hindi-speaking areas They have
all unreservedly accepted the report
1ts contents end the proposals and the
recommendations Then, have I not,
in fact carried out in effect what the
Prime Mmister said today, long
before that statement to which Shn
Anthony referred, was made here The
statement was made about a fort-
night or three weeks ago, but this re-
port was signed about four months
ago and the proceedings of the com-
mittee, which lasted for about two
years were held from month to
month and throughout I had acted
primarily for achieving unmity I had
stated at the very outset that the
test and merit of our report would be
assessed not by the chara-ter of our
recommendations, but by the unam-
mty of the people who have to pro-
duce this report So, from the
beginning 1 have worked for them
and I am glad that we all succeeded

I had not been able to convert Shn
Anthony but good sense prevalled
and he withdrew his minute of dis-
sent. Then, he asked me, “Will you
not take away these paragraphs from
the report and also these proposals
that appear in the report*” I do not
know 1if he expected me to say ‘yes'.
Have I the power to do so? Would it
be fair to the other Members? Can
any Member of the Committee make
any changes he likes mn it any time,
even if they emanated from a  very
respectable guarter, simply because
he has been ssked to do so? Was that
a fair question?

Motiow re: BHADRA 18, 1381 (SAKA) Report of Committes 6486
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Shri Fravk Anthony: On a point of
explanation. I did not ask for wny
amendment to the repprt itselt. It is
not possible under the Constitution.
I asked, whether in terms of what 1
considered to be the Prime Ministex’s
assurance, 1w fact consequential
amendments would not follow and
whether in the Home Minister’s
advice to the President certamn conse-
quential amendments would not be
necessary, not in the report itself
Nobody can touch the report

Shri G. B. Pant: I am glad he ac-
cepts that So far as the rest goes,
it 1s not possible for anyone #o say
what he will do with respect to any
matter Firstly, to deal with these
matters m a very technical way, to
take two or three words from a long
speech and to mmterpret them as
though they were part of a statute, so
that other hands may be tied down,
1s not, 1 think, by itself a generous
way of dealing with this big problem.
That has to be dealt with 1n a manner
which will be conducive to the best
interests of the country

Then he asked, “Will the Home
Minister deal with 1t or will the Cala-
net deal with 1t?” If the Home
Minister has become something like a
red rag—when I use the words “red
rag”, I do not in any way indicate
that the other person should be a
bull, but f the Home Mmister 1s @
red rag, it must be understood that
matters of this type must be consider-
ed by the Cabmet and not bv any
single Ministry

Shri Frank Anthony I only wanted
to know whether the President will
act 1n his individual capacity or on
the advice of the Cabinet

Shri G B Pant: That 1s a question
which has to be determined n  the
hight of the Constitution Does the
Constitution empower or impose the
duty on the President to deal with
these matters mn his individual cape-
city? 1 am not aware of any such
provision myself
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Shri Frank Anthony: 1 only want-
ed a clarification

Shri G. B. Pant: You knew better;
still you said it I had made certain
remarks when I had the privilege of
making this motion After hearing
those remarks and after observing
my conduct 1n this committee conti-
nuously for two years, was 1t fair for
Shr1 Anthony to create an atmos-
phere of suspicion unnecessarily?

Shri Frank Anthony: On a point of
explanation I do not think the Home
Ministar is being fair either ¢o him-
self or to me I never| pointed a
finger of suspicion at the Home
Minister I certainly pointed a finger
ot my Hindi-speaking friends I
never mentioned the Home Minister
there In fact, in the very com-
mencement of my minute of dissent,
f paid a tribute to the outstanding
tact and courtesy of the Home Minis-
ter and I said, but for the Home
Minister, the committee would bave
broken up in disorder; we would have
broken one another’s heads Nobody
but the Home Minister could have
produced that report I have said
that

Shri G. B. Pant: But you have
withdrawn that minute!

Shri Frank Anthony: I never
pointed a finger at the Home Minis-
ter

Shri G. B. Pant: Thank you for
that

Mz, Deputy-Speaker: Along with
that minute, that comphment also 18
withdrawn!

Shri G. B, Pant: What I said 1s this

“I am happy, and I hope hon.
Members of this House will be
gratified to find that not a single
member from any non-Hind: areas
has appended any nvte of dissent,
or expressed any view, which would
be discordant with the proposals
contained in the report. They had
& hand and share in evolving these
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proposals and they have unreserve
edly adopted this report, which was
the result of our joint labours. This
unanimity s the greatest asset and
1 feel that in the circumstances
which we are, we must look at these
things from a correct perspective.

“Language 1s & vital force, 1t is a
force for good, 1t 1sa bond of
unity, but 1t can also be a force for
dwvision, for disintegration So,
while bearing 1n mund the national
requirements and the need of hev-
ing a common link for binding
together all parts of Indm emo-
tionally, culturally and administra-
tively, we should remember that it
1s only through the co-operation,
active co-operation, of all sections
of the Indian community that we
can make rapid advance If we
show any resentment or 1f mn our
efforts we try to run fast, we may
sometimes fall down and not be
able to cover the ground that we
may have lost

“So, we have throughout adhered
to this basic principle In fact, on
the first day we met, I had the pri-
vilege of teliing my fellow mem-
bers of that committee that the test
of our success will be measured,
not by the character of our pro-
posals so much, as by complete un-
animity among ourselves We want
to promote emotional integration
m the country We want to con-
solidate our mdependence We have
also to remember that we are pass-
ing through difficult times And we
have to see that even if we feel
that our aspirations are not being
fulfilled we do not adopt such
measures as will create disumty or
as will deprive us of the co-opera-
tion of non-Hindi speaking people
in advancing the Union languages
for Union purposes That has been
the main principle that we have
placed before ourselves R

So, there could be no room for doubt
about my general attitude to thir
problem, not only now but—I think
Shri Anthony knows—from the time
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of the Constituent Assembly as to
how I handled this question then. 1
do not consider 1t necessary to refer
again to the decisions of the Com-
snittee, but there are one or two
points which have to be remembered

As I said, the Language Commis-
sion has not stated its views about
the continuance of Enghish after 1985.
It said that the time is not yet ripe
for taking any definite decision, but
we have definitely stated in our re-
port that we cannot think of replac-
ing English completely—as was con-
templated when the Constitution was
framed—by 1865, English must con-
tinue after 1965, in accordance with
the wishes of Parliament, for such
purposes and for so long as may bde
necessary. There should not be any
deadline and there should not be any
time-limit for it. We have made 1t
clear that so far as these questions
are concerned, they have to be treat-
ed in a flexible way, as ngidity will
only recoil obn us

Similarly, about other matters
which have been touched upon here,
we have said that all regional lan-
guages are entitled to full scope in
the fields of administration, educa-
tion, culture and so on in their res-
pective States, and that Hindi and
regional languages should be deve-
loped simultaneously so that each
may help the other We have also
said that the pace of growth of Hinas,
its progress and advancement, will be
determined by the degree of active
co-operation that we can get from
the people living in non-Hindi areas.
The more we have this understand-
ing, the greater will be the speed and
the smoother will be the progress.
So, in every way, we have tried to
place before ourselves the demand of
a country which has @ number of
languages and which has been fed by
a foreign language, if I may be per-
mitted to use the expression, for
about 150 years. We have placed
before ourselves the demands of that
country. But we know the handi-
caps under which we labour and we
know the difficulties that we have to
face and we also know that any
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false step that we take, imnstead of
bemng of any help to us, will retard
our progress further We have also.
said that Hind: should be simple, and
should become the composite lan-
guage. It must assimilate not oniy-
styles that are consistent with its
genius, but also words from all Indian
languages, so that it may well be re-
garded as the language of the Umwon
of India We have also suggested
thaet, so far as the future 1> concern-
ed, our efforts should be to train peo-
ple m Hindi 1n non-Hindi areas with
greater zeal, greater energy and great-
er vigour than we have done so far.
We have definitely stated, not only
about services but generally, that
whatever we may do, we must bear
in mind that the least inconvenience,
the least dislocation and no disadvan-
tage should be caused to any section
of the community

In so mr as services are conzerned,
Dr. Krishnaswami made a remark
which was altogether, I think, ms-
conceived He said that we had sug-
gested 1n the report that a commuttee
should be appointed to examine the
proposal for haeving two compulisory
papers, one in Hindi and the other n
the indigenous language. That is not
30 We have said that there will be
three compulsery paners in a way:
one 1in English, one n Hind1 and one
in another indigenous language, the
latter two being of an equal standard
so that all who enter the examination
should be able to answer the ques-
tions in a manner which may not
cause any disadvantage to one or
confer any undue advantage to
another.

Then, we have also suggested that
in the subordinate services an ele-
ment of bihnguism should be intro-
duced, even in the Central services,
so that the Central employees in the-
regions, who have to do most of the
work 1n the regions, may 1 rform
their tasks in the regional language
and may learn the Union language to
the extent that 1s necessary to enable
them to maintain their contacts with
the Centre. That is again a new pro-
posal that has been made there. So
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thet, about services we have taken
good care to see that no one, whe-
ther belonging to non-Hindi region or
to a Hindx region, 1s placed at a dis-
advantage and that all have to com-
pete on equal terms

Then they pointed out that after
due notice has been given Hinda may
be adopted as a medium of examinga-
tion along with Enghsh But we have
suggested that an  expert committee
should also be set up to see that if
regional languages can be adopted as
media of examunation So, there also
Dr Krishnaswam: was confused

Then, Shr1 Nag: Reddy, I think,
made certain remarks I do not want
to deal with them at length  But he
forgot that the recommendations of
this committee had been supported
by Shr1 Dange by Professor H N
Mukerjee and also by Shn Nayar
So, the leaders of the Communist
Party were all in agreement with the
sentiments and the views expressed
m thus Report In the circumstances
I would like him to re-examine his
own position and also to see whether
what has been said here does not re-
present the views of his Party also

Acharya Kripalani made a very en
ivening speech I think a great deal
of what he said was quite true and
correct. But so far as the efforts of
the Government of India to advance
the cause of Hindi are concerned,
they have not perhaps been suffici-
ently publiczsed If the difficulties
under which this work has to be done
are borne in mind, I think there wall
be no ground for any dissatisfaction
“We have not been able to prepare any
time-schedule because we wanted the
primnciples to be settled and final deci-
sions to be taken on the Report

any time-scheduled for the
future could be prepared

This debate really, as I said, 15 not a
debate I had placed the Report
‘here and the scope, strictly speaking,
was very limited. But the debate has
covered all aspects of the language

« problem I am glad that it has done
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80 because the prodlem. does
the attention of people of the
and as circumstances change,
necessary to review the position
the situation so that vi
under one set of circumstances
be revised in the light of the changes
that are taking place

I think, as the time fixed for me is
over, I should conclude

Mr Deputy-Speaker: I shall now
put the motion formally te the vote
of the House The question 1s:

oA

1k

“That thms House takes note of
the Report of the Committee of
Parliament on Official Language
laid on the Table of the House on
the 22nd Apri, 1959"

The motion was adopted

1533 hrs
RE BUSINESS OF THE HOUSE®

Mr. Deputy-Speaker: The House
will now take up Private Membery’
Bills and Resolutions Motion to be
made by Sardar A S Saigal

Shri N. R. Muniswamy (Vellore): I
have got a submission to make. This
non-official business will go on for 2§
hours and we will sit till six o’clock.
The half-an-hour discussion to be
raised by me was to come at five
o'clock 1 want to know whether it
will be by-passed or we will sit be-
yond six o'clock and take it up at six
o'clock

Mr. Deputy-Speaker: We might take
it up some other day if the House i»
not prepared to take 1t up after six
o’clock today

8hri N R. Muniswamy: May I know

when?

Mr. Deputy-Speaker: I cannot sy
that definitely I shall have to consult
the programme that is alveady there.





